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Paym orker In · I.be form of 
..,...,.,_.,.. i Da I 

1 3 16 .  SHRI MADHAVRAO SCINDIA : 
W i l l  t he Min i  ter of LABOUR AND 
R HABlLlTATIO be p leased to ta te : 

(a) the re pon of the d i fl  ren t  S ta te 
and Un ion crri tories to  t h  propo a f  to 
ban t he p ymen t  of wa c to form labourer 
i n  the form of Kh r i  Da l and to ban the 
very cu l t i va t ion of th i  commod i ty;  

(b) wbe tb  r i t  i a fact  tha t  though i n  
. om of the S t  t e  I gi la t i v  measure had 
be.:: t en  t o  ba n th  paymen t  of wage tn  
1 h  form o f  K he r i  Da J t o  the fo rm 
w r er • I p hav · ye t to be r aken  lO  
eof  rce t be  lcg i la t ioo · 

(c)  i f  o, the S t a te i n  which concre te 
me u rc h vc not ye t been t k n i n  thi  
d ir c t ion ; a 

(d )  th  l p 
prop 
b rm fu l  
h ib i t d 1 

lO t c t 
cu l l , v  t ioa 

Cen t r  I G vcrnmcn r 
en ur  t ha t  su h a 

arr ct iveJy pr -

THE M INISTER O LABOUR A ND 
REHABlL fTATION tSH RI  VEE ORA 
PATI L) : (a ) to  (d )  A J I  t he to te Gov ra-

m nl xccpt M dhya Prnd h. B ibar  nd W t 
B n n I h ve prob i b1 1 \;d uod r Ru le 44-A of 
the Preven t ion of o d du l l  r l ion Act, 
1 955 t he use of  •Kbcsn ri D I '  for hum n 
con umpt ion . Tb l le Gove rnmen t o 
B ih  r aad Madhy Prnd h h ve banned 
t he pnym nt of w gc in  t he f rm of 
Kb a ri Dal vid t he i r  nol ifi  t i on f 12 
Apri l ,  I 82  a nd 19 Seplember, 1 9  3 re pec­
r iv ly . C ntr I Government  do not bav 
any propo ol  to ban cu l t iv t ion f Kb s r i  
D I .  H owcv r ,  t h  Gov ram a t  of U ttar 
Pr de  h h b n o  d th cul t iv t ion of  
Khe ar i  D 1 .  

Thermal Plants a t  Mettur and North 
Madnu 

1 31 7. SHRI . PRABHU : Wi J I  the 
M ini t r of ENERGY p l  d to t o le : 

( ) wh th r C ntr 

approved any prop a J  for t t ing up  o f  
Thermal Plan t  a t  Mettur and ortb 
Madras; 

(b) if  �o. the capaci t ies t ha t  haVc 
been approved in resp ct of ach of th 
p la nts; 

(c) t he est ima ted cost of s Uing up of 
ach of these plants · and 

(d) when these plants arc l ikely to be 
commissioned ? 

THE MINISTER OF STATE I N  THE 
MINISTRY OF ENERGY (SHRl MOHAM­
MA D KHAN) : (a) to  (d) S tage I and 

ta e II of t he therma l  power proj ct  a t  
me t t ur have be n approved , acb s tage 
hav ing two u n i t  o f  21 0 M W .  S tage-I was 
sanct i oned at an s t ima ted t o  co t R . 
1 8  . 70 crorc and Stage-II  was e t i  mated 
to co t R . 238.28 cror . The commission­
ing .of two un i t is  expected in 1 986-87 ' 
and 1 87-88 ,  whi l un i t  3 (Stage-I I) is 
exp cted to be commissi ned in 1 988-89. 

h commi s ioning chedu le of u ni t-4 can 
be determined fter con ) linkage and orders 
for boi l r ad tu rbine encra tor hnve been 
fin r ed . 

The Norlb Mad ra  Tb rm.a l Power Pro­
j t ( 3  , 2 I OM ) ha b en  t hno- conomi­
co l ly n pprov d by t he EA c t ao t imatcd 
co ·t f R . 547. 7 cror . Th ommi ioa­
r ng ch d u Je c a be d t rm ined after 
i nv s tm n t  d eci i on by the Planning 
Commis ion .  

Co of d tri of Ooty nd 
oimb tor by Televi i n 

1 1 8 .  SHRI  R. PRABH U : Wi l l  the 
M i n i  ter f INFOR MATION A ND 
BROAD ASTING be p l  d to ta te : 

( ) whe ther the ent ire d is tr ict o f  
Ooty n d  Coimb tore wi l l  b covered by 
r Jevision ; 

(b) i f  o, by what date; and 

(c )  wb th r. Gov ram a t  wi J I  consider 
patt in up micro wav tower for televi ion 




